{c) ifso, the details thereof and the action taken by the Ministry to implement the same?

THE MINISTER OF LABOUR AND EMPLOYMENT (SHRI MALLIKARJUN KHARGE ): (a) At
present there is no social security scheme specifically for landless agricultural labourers. However,
with a view to providing social security to unorganised workers, including landless agricultural
labourers, the Government has enacted the Unorganised Vorkers' Social Security Act, 2008, The
Act provides for constitution of National Social Security Board to recommend social security schemes
viz. life and disability cover, health maternity benefits, old age protection and any other benefit as

may be determined by the Government for unorganized workers.

(b) and (c) The Government has taken the following initiatives for unorganised workers,

including landless agricultural workers.

The Government launched the "Aam Admi Bima Yojana" providing for death and disability
cover to rural landless households between the age group of the 18 to 59 years, with effect from
02.10.2007. More than 72.92 lakh lives have been covered under the scheme in Andhra Pradesh as
on 31.07.2011.

The Government launched the Rashtriyva Bima Yojana for bpl families (a unit of ﬁve) in
unorganized sector on 01.10.2007. The scheme providing for smart card based cashless health
insurance cover of Rs. 30,000/~ per family per annum on a family floater basis became operational

from 01.04.2008.

Indira Gandhi National Old Age Pension Scheme provides for old age pension of Rs. 200/ - per
month to persons above the age of 60 years and for the persons above the age of 80 years the

amount of pension has been raised to Bs. 500/- per month.
Construction of railway lines/roads along Indo-China border
T *413. SHRI SATYAVRAT CHATURVEDI : Will the Minister of DEFENGE be pleased to state:

(a) whether the army has expressed a need to construct railway lines and expand roads
along China border, apart from Manali-Leh railway line of Himachal Pradesh, keeping in view the

relations with China and Pakistan; and

(b) if 80, the views of Government in this regard in order to secure the border more

efficiently ?

TOnginal notice of the guestion was received in Hindl.
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THE MINISTER OF DEFENCE (SHRI ALK ANTONY): (a) and (b) Army has identified 73
roads as critical and strategically important. In addition to this, 10 Raikwvay projects have also been
identified for development in the States of Jammu & Kashmir, Himachal Pradesh, Uttarakhand and

Arunachal Pradesh.

Government is seized of the security imperatives of the country as well as the need for
developing requisite infrastructure in the border areas. Necessary steps, as required, have heen
initiated for ensuring that national security concerns are adequately addressed through development
of infrastructure, including rail, roads and forward air fields, as well as operational capabilities of the

Armed forces to secure the desired national security objectives.

Anti-mine vehicles for security forces

in naxal aftected areas
*414. SHRI T.M. SELVAGANAPATHI 2 Will the Minister of HOME AFFAIRS be pleased to state:

{a) whether it is a fact that Government is considering to deploy more than 7,000 personnel

in naxal affected areas in the country;

(b) whether it is also a fact that to deal with naxalites, Government is considering to provide

anti-mine vehicles to forces;

(c) whether it is also a fact that more than 100 security personnel are killed every year by

land mines planted across maoist hotspots; and
{d) ifso, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI JTENDRA SINGH):
(a) Presently, 73 battalions of Gentral Armed Police Forces (CAPFs), 01 Nagaland India Reserve
Battalion and 09 Commando Battalion for Resolute Action (COBRA) have been deployed in naxal
affected states to assist the state police forces in anti-naxal operations. Any request from State
Governments for more deployment is considered on a case to case basis and subject to the

availability of Gentral Armed Police Forces (CAPFs) battalions.

(b) Mine Protected Vehicles (MPVs) have been provided to the security forces engaged in
anti-naxal operations in LWE affected states by the Government of India under the "Modemization of

State Police Forces Scheme'.
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